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(e) All India Soil and Land Use 
Survey is under the Ministry of Food, 
Agriculture, Community Development 
and Cooperation.

Adulteration of Kerosene Oil
6266. Shri Prakash Vir Shastri:

Shri Hukam Chand 
Kachhavalya:

Will the Minister of Petroleum and 
Chemicals be pleased to state:

(a) whether it is a fact that Kero­
sene oil of inferior quality is being 
mixed with high speed diesel oil; and

(b) if so, the action taken by Gov­
ernment in this connection? *

The Minister of Petroleum and 
Chemicals (Shri Alagesan): (a) There 
are grounds for suspicion that the 
kerosene is being misused for adultera­
tion with light diesel oil and high 
speed diesel oil for automotive pur­
poses.

(b) Following measures have been 
taken:

(i) The use of kerosene, except 
for illumination and cooking, 
has been prohibited, save 
under an Order of the State 
Government.

(ii) Inferior Kerosene is now no 
longer imported. The pro­
duction of Inferior Kerosene 
in the indigenous refineries is 
kept to the minimum.
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Expansion of National Chemical 
Laboratory, Poona

5289. Shri Firodia: Will the Minis­
ter of Education be pleased to state:

(a) whether Government have deci­
ded to expand the fine chemicals pro­
ject of the National Chemicals Labor­
atory at Poona to enable it to meet the 
urgent needs for Defence and Indus­
try; and

(b) if so, when the decision is likely 
to be implemented?

The Minister of Education (Shri
M. C. Chafla): (a) Yes, Sir.

(b) The Governing Body of the 
Council of Scientific and Industrial 
Research in the meeting held on the 
16th April 1966, has sanctioned an 
ad-hoc grant of Rs. 5 lakhs for the 
year 1966-67 pending detailed exami­
nation of the financial aspects of the 
project. The expansion scheme is
being implemented immediately sub­
ject to funds being available.

Blackmarketlnf In Kerosene oil
5270. Shri D. S. Patti: Will the

Minister of Petroleum and Chemicals
be pleased to state:

(a) whether Government are aware 
of the fact that Kerosene Oil worth 
about Rs. 4 lakhs was sold in black- 
market in the Depot of Indian Oil 
Company in Muzaffarpur; and

(b) if so, the steps taken by Gov­
ernment in the matter?

The Minister of Petroleum and 
Chemicals (Shri Alaresan): (a) No.

(b) Does not arise.

Promotions tor tualifled Class IV 
Staff

5271. Shri Warior:
Shri V s i i i n a  Nalr:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that in the 
Central Secretariat offices, there aro




